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FIFTEENTH KBRAI-A LEGISLATTVE ASSEMBLY
TSECONDSESSION
BIJLLETIN - PARTtr

I$ JI.jILY 2O2I

Tiro Sobcdulo of Ballot to dotermiac of
Mcoboo giviag adoo for mvils Eotior for lolvc to
irtlod[co PriYllo 'llobcrr'Billr ed fc ilIrodtr i,rt

Privatc llcobcr' Rotoludou.

The time Scfiedule for the Private Members Business in

Second Session of Fifteentlir Kerala Legislative Assembly hos

been informed as per tlre bullettin - Pafi tr No.48, dated 8F JuIy

2021. Mernbers arre herc by informed that there will be no

chmge. in the time scbcd e for the Privatc Memberc Businqss as

per the revised Caleader of Sittings also.

S.V.UDnikrishnu Nair,
Secretary


